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CENTRAL ADMm ITRAT WE! Th.TJNAL : FDERABAD BENCH 
AT HIDEEthBAD, 

No.CP 44 of 2000 	 DATE OF 0PDFt. ; 27.4.2000 
IT 	

in R.A.42/1998 
in 0.4.428 of 1994 

BETWEEN : 

A.Etama3cjsfa Fao. 
. I 
	Applicant 

GOVT OP INDIA., through its 
Secretary, Ministry of itsformation & 
Bmcasting, Sastry Bhawan, 
New Delhi (I'W.Y.N.Chaturvedj). 

1* Respondents 

Counse 1 for the applicant i it. F,, Iakshxnjnarasjmha. 

Counsel for the respondents: rt.e.Narasimtia Sharrna•  

CORAM : 

The Fbn'ble Mr.R.Rangarajan, rtnber (A)•  

The MOn'bJ.e lt.E3.S.Jaj parameshwar, 1bnber W. 

ORDER 

R.Rangarajajtrrber (A)•  

Heard Ft..Ia]cshman Rao P. for the applicant and ?M.C.Jacob 

for ?ir.B.Narasimha Sharma, for the -  respondents. 

2. 	We do not find any reason to consider this €rtempt petition. 

The contempt petition is closed. 

LR.Rangarajan) 
ltrtber A) 

DATED 27th APRIL, 2000 
DICTATED LI OPEN COURT 

r1s• 


